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This would provide a lead time of 
nearly 10 years tor the projects to 
yield production in 1989-2000 AD. 

(b) Presently a bout 50 drills of 
C1V1PDI, 100 drills of MEC, 16 drills of 
State Governments (12 of M.P. and 4 
of Orissa.) and about 30 drills of private 
contractors are deployed in the various 
coalfields for detailed coal exploration 
by CMPDI_. The CMPDI proposes 
to acquire another 15 drills: of medium 
and deep capacity· which are. likely to 
go,· into operation shortly. Consider-
ing that certain drills will always be 
under mainrt.enance, it is expected that 
on an average about 200 drills will b~ 
deployed from 1983 onwards. CMPDI 
·has. also embarked. upon the d~velop-
merit and introduction of modern 
technologies in coal explorati,m with 
a view to expediting and economising 
the same as well as for obtaining 
additional data required for modern 
mecli'an1sed mines. . 

.; SHRI ERA ANBARASU: Which 
are the Southern States that ha.ve 
been overed by this programme'? What 
are the findings O'.f coal in the South-
ern Staites? 

SHRI GARG! SHANKAR MISHRA: 
Andhra Pradesh and Tamil Nadu. 

smu ERA ANGRASU : The 
second part of my question, relaMng 
to the findings, has not been answered. 
Now I come to my second supplemen-
h.ry, Have we imported, or have 
Platl.il to import, modern machinery 
for better coal mining? 

SHRI GARG! SHANKA.R. MISHRA: 
So far as the machinery required for 
modern coal mining is concerned, h e 
should put a separate quE$tion. 

q\ imft "1f Q'n:o ~ S ~ 
'1~<4, ~ ~ ll~M1 i ~ \ffl 
~ ~ ~~ ~ ~ ~ ~)q€11 

~ ~ ~ ' ~ fl.:.ll4rfJ it ~ ~-

~ ~ t, -~ lfli'Rtl.f ~ "'" 
~ ~ ~ 'ff67J 

THE MINISTER OF ENERGY 
(SHRI P. SHIV SHANKAR): So far 
as Mehsa.na is concerned, it is true 
that there is infrmation about large 
coal dE!posits. We are ·-contemplating 
classification so that thee entire coal 
could be properly utilized. The whole 
thing is in the exploration pro-cess at 
this stage and it is not pos9ible for me 
to give the details. 
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Loss due to Sbikes and Lodtouts 

~ 122. SHRI M. V. CHANDASHE-
KARA MUR:"I'HY: 

SHRI B. V. DESAI: 

·will t he Minister of LABOUR AND 
REHABILITATON be pleased to 
state ! 

(aJ whether s tr ikes and lockouts 
accounted tor loss of over 77 lakhs ot 
man.days in the country during the 
.nrst five month~ ot 1982; and 

(b) whether total :number of man· 
days lost in the public sector wa9 
more than the private sector? 

THE MINIS TER OF LABOUR AND 
REHABILITATION (SHRI VEEREN-
DRA PATIL) : (a) According to re-
ports received at Labour Bureau upto 
l 7-7_1982, 7.6'5 million mandays were 
lost during the period J anuary to 
May, 1982. 

(b No Sir. The numb~r of man-
r days lost in public and private sector 

durtng the period January to MaY, 
· 1982 were 0.81 and 6.84 million res;-

pectively. 

· ldentiflca.tion and [Rehabilitation of 
Bonded Labour 

•125. SHRIMATI JAYANT.r PAT-
NAIK: 

SH.R P. M. SA YEED: 
Will the Minister of LABOUR AND 

RIEHABILITATION be pleased to 
lay a statement showing= 

(a) whether his Mirustry has sent 
1peciflc guidelines to various States 
and Union Territories to Identify and 
:rehabilitate bonded labour· • 

(b) if so, the details thereof and 
the names of the States which have 

taken various measures for !the above 
purpose so far; 

(c) the number of bonded labour 
identified by each o:t. thoSe States in 
the last three years; and · 

(d) what specific measures have 
been taken by these States to rehabili· 
tate the b{JDded labour identified dur-
ing that period? 

THE MINISTER OF LABOUR AND 
REHABILITATON (SHR.1 VEEREN_ 
DRA PATIL) : (a) <to (d) . a state-
ment is laid on rtJhe T aible oi the 
House. 

Statement 

As per the reports r eceived from th~ 
State GOvernments ot eleven States 

t 

the total nwnber of bonded l abourers 
identified and treed as on 30-6-82 is 
1,44,930 of wh.ich 84,269 have been 
rehabilitated. A statement showing 
the- state-wise p osftion is appended. 
The Ministry o! Labour h as been issu-
ing instructions t o the State Govern-
m en~ from t ime to ,time to conduct 
periodic surveys through their eXisti'ng 
agencies tor identification of bonded 
labour. The latest iruitructions issued 
to the State Governments, on identi-
ficaiti.on of bonded laboUr in February. 
82 and May, 1982 are as under: -

(a) Identi.ficatJon may be done 
through house-hold surveys by the 
Revtnue Departmen t with the help of 
available field agencies like the Bureau 
ot Economics and statistics. zonal 
D irectorate Backward Classes Wel-
far~ Tribal Research Bureau and on 
the lines ot the su~y conducted by 
the National Sample Survey Organisa-
tion for the Units through the 32 nd 
round. 

(b) Suc'h identification may be done 
during the surveys/census being 
undertaken for identifying _ target 
groups for allotment of house-Sites/ 
houses. 

(c) Such surveys may be integrated 
with preparation ot village plans under 
the Integrated nural Development 
Programme. 




